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REPORT OF THE COMMITTEE ON
SUBORDINATE LEGISLATION

SHRI NARASINGHA PRASAD
NANDA (Orissa): Sir, I beg to
present the Forty-eighth Report of
#he Committee on Subordinate Legis-

lation,
cin £

€ALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE—

Reported Heavy Toll of Human Life
and Damage to Property and Standini
Orop caused by the Recent Severe
@yclone and Hurricane in the Coastal
Areas of Orissa and West Bengal.

MR, DEPUTY CHAIRMAN: Now,
we shall take up the Calling Attention.

SHRI B. D. KHOBRAGADE (Ma-
harashtra): Sir, I had given notice
for a Special Mention yesterday and
today also. I do not know why my
Special Mention has been rejected. It
is regarding... - ) >

MR. DEPUTY CHAIRMAN: It has
not been permitted. So, you cannot
raise jt. Don’t write anything.

SHRI B, D. KHOBRAGADE: *
MR DEPUTY CHAIRMAN:
Santosh Kumar Sahu.

Shri

SHRI SANTOSH KUMAR SAHU

(Orissa): 8ir, Ibeg to call the
"attention of the Minister of
Agriculture and Rural Recons-
truction and Trrigation and

Civil Supplies to the reported heavy
_toll of human life and damage to
property and standing crops caused

by the recent severe cyclone and
hurricane in the coastal areag of
Orissa and West Bengal. (Interrup.

tions)

~ SHRI PILOO MODY (Gujarat) I
want to know what part of the dis-
eussion is being recorded.
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. some Members are out to
the proceedings, what can I do? Don't

F.

on the Table 128

MR. DEPUTY CHAIRMAN: Calling
Attention ig being recorded and no-
thing else. ’

SHRI PILOO MODY: Whether it
jg heard or not heard, it is being re-
corded.

MR. DEPUTY CHAIRMAN: If
some Members don't want to hear,
what can 1 do? :

SHRI B. D. KHOBRAGADE: Sirl: Iy

MR, DEPUTY CHAIRMAN: If
disturb

record,

0 Twwe fWg (SO ulw) ¢
T, AT AFdT FTIH ...

(magm) | |

. i

st guawalt : ww Far wEAT
aga § . ... (=wEEw)

ot scfeg AT YR (9T
N3W) ¢ HHA, AT AT ATE HTET
&\ wmy wfaw wdwm Afrw w®)
A @ AT I ¥ Y B wwag
T [T g W &)

SHRI LAL K. ADVANI (Gujarat):
Sir, Mr. Khobragade is a very senior
Member of this House. He has been
occupying the Chair which +you are
occupying now., He gave notice of a
Special Mention which, as I can un-
derstang now, related to Scheduled
Castes and the Scheduled Tribes.
There ig some difficulty about alle-
wing him to make his Special Men.
tion. I do not know, But there is ne
point in trying to shut him out com-
pletely,

MR, DEPUTY CHAIRMAN: Mr.
Advani, there is no question of shu-
tting it out (Interruptions) I would
like to seek your help in this matter.
If a Special Mention has not been

*Not recorded.
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allowed bv me aad if the Member
wants to rise on a point of order, and
in the garb of the point of order
wants to raise to same matter which
has not been allowed in the House,
how can T allow it? If you sit in the
Chair, I don't think you will allow
it. Se, please...

SHRI LAL K, ADVANI; You can ask
him and you can examine it,

MR. DEPUTY CHAIRMAN: Un-
less ke hears me, how can I ask him?
Under the garb of thg point of or-
der, I cannot allow it,

SHRI PILOO MODY: Why ghould
it be disallowed two dayg running?
Are you suggesting that there are
things more important?

MR. DEPUTY CHAIRMAN: It is
not necessay. .. (Interruptions) There
are s0 many other things. So, he can
meet and discuss with me and T can
tell him instead of taking the time of
the House ’

SHRI ARVIND GANESH KULKA-
RNI (Mzharashtra); Sir, my humble
suggestion to you iy this. You wmay
have your own reason and 1 agree
with you that under the garb of the
voint of order, the Special Mention
should not be pushed through the
House. I agree with wvou. This is the
procedure. But, I would request you,
Sir, that Mr. Khobragade is a senior
Member and he was a Deputy Chau‘-
man of the House..

MR, DEPUTY CHAIRMAN: Why
are you unnecessarily raising that? T
have. ..

SHRI ARVIND GANESH KULKA.
RNI: At least, tomorrow he should be
atlowed to make that Special Men-
tion.

MR. DEPUTY CHAIRMAN: Please
do not insinuate. I don't disregard
him in any way. He is a senior Mem-
ber.

dmaa —m. -
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SHRI ARVIND GANESH KUL-
KARN/: The way in which you have
treated him and he was not to be
recorded. ..
(Interruptions) ) '
MR, DEPUTY CHAIRMAN: You
are a senior Member. Every Member
is a senior Member, That i no rea-
son. So, why do vou raise that point?
Yes, Mr, Rameshwar Singh.

oft TreaR Yeog - ofte, H5 ooy
St wA fAar ¥ oswy Ay

IA:_T’IR_

w1 gfear” S sz t@fra
ft mmﬁr iz m&r ?f
T g ... (waam) ... .

SHRI PILOO MODY: Thig is not
a private matter between the two of
you. We want to hear what he wants
to say.

MR, DEPUTY CHAIRMAN: I wiil
tell you. He has raised certain mat-
ters. An article has been publisheq in
some newspaper by some person. He
has discussed the procedure,

SHRI PILOO MODY: Which
per and what procedure?

pa-

MR. DEPUTY CHAIRMAN:
procedure followed by our Secretari-
at, the Secretariat of the Rajya Sabha
The convention in this House hasg so
far been—I would like to be enligh-
tened on this aspect that the proce-
dure or the activity of the work done
by the Rajya Sabha Secretariat has
never been discussed on the floor of
the House, If there is any difficulty,
if there ig any problem, you can meet
the Chairman and discuss it with
him. But so far as the working of the
Rajya Sabha Secretariat is :oncer-
ned, we have never raised th:=t mat-
ter in the House. Thig has been the
convention. Mr. Rameshwar Singh

wants to highlight certain observa--—— °

tions made in a certain newspaper
about the working, about the func-

The
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. fMr. Deputy Chairman]

tioning of the Rajya Sabha Secreta.
riat, Therefore, I woulq like to requ-
est him to pleage follow the convention
and not to discuss the Secretariat. We
have followed that convention so far.
There is nothing like that. A news-
paper correspondent may write any-
thing he likes. But you should not
make the House a forum to discuss
that, and you should not break the con-
vention, That is my humble request
to the hon. Member.
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st TR fag wio gy A AT
qr gTq |

MR, DEPUTY CHAIRMAN: I have
heard you, I have seen your letter.
Your letter is here. There is no ques-
tion of hearing. You want to discuss
a matter which has never been done

in the House.
113

oft tAvae fag ¢ & wI A matar
@ar g | ﬁ'nﬁaar g
Fd % E WT 3 SfEw 97 A9

:F mq 91z % Fa1 F1O01 § 5 @37
& gIEd, 7 AWAT GeE0 g, gEATAA
gzex g, @y wWiEAT ag ¢ %
ST FEFT F AR FA gav gL .

fm gET T

MR DEPUTY CHAIRMAN: I do
not allow this thing. Don't record.

st vRgae fag -

MR. DEPUTY CHAIRMAN: Please
do not cast aspersions on the Secreta-
riat which has never been done, Mr.
Rameshwar Singh, you are new to the
House, 1 would request you and you
can consult any member. Mr, Advani
is there. This has never been the
procedure in the House, whatever may
be the grievance.

*Not recorded,
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* Ay qv w1 faur gAr 3, AR

i{rmmm ERCI G| gn

MR. DEPUTY CHAIRMAN: That
is a different matter.
it TRTER fag . o #eorT g%
g AE FUAT, AT W JIET 9%
qEH ALT FOAN, T F FATA IT
Sl T FUAN, g FRE AR
deae TTE 9T IRH FTA A A
a1 YT 99 9T 929 AT FTGAY

sﬂ gaaAnta a;rrq §3 137 1.

a.L -k

St TR f'ﬂa &t AT U
SET &, YT qFS A A owA
T 4 ANA (meeR) ag T

i aqawmfa D 3% §, W9 AW
45 e | ST

Wt IwTEy g g o AT
AT ¥ 93T § WTC T FA ST
agh 93 WC § W AT FTEd HY
gure & fag g AR
(sraum) . ’

1

= Feawiaft o Fq4qT iz
WA | 3T g g WA | (smEaA)i T

TR e )
St i At ag A Aarew
FT AHAT 1 74T (SmIAA)

Sy 8g 79 Tw aeaY
sgarqy e |

ot grawrafe : ayacqr AT F 4 2
(=wauw) -



133 Calling Attention re.
Cyclone in S e
st TiAzaT fag w1 woAt  SagedT
Hfag 1 (so=aam)
st guastryfe © sTICAr T HIGH
g& g (emama)

SHRI B. N. BANERJEE (Nomina-
ted): Sir, the Rules of the House
are made for all the Members of
the House and proper proceedings of
the House. On that point there is no
dispute. But, Sir, unfortunately, some
Members, important or unimportant
or VIP Members, are gradually com.
ing to say that for some Members
the Rules of Procedure do not apply.
Every day, Sir, I do not mention the
names, somg Members must rise on
nothing but points or order and {ake
away the valuable time of the House,
Every day, Sir, these thingg happen.
Very senior Members are here and
they can consider it, Now, Sir, sud-
denly the point Mr. Khobragade rai-
sed. ..

v g aar &% @FTE
i, IATAGTE T HATS TR]FAT L L
' (FTaerT)

SHRI B, N. BANERJEE: .. .that is
an important point. And, it has al-
ways been the practice that when a
Member feels aggrieved why a short
notice discusion or a short notice
question hag not been accepted, he
is quite within his right to go -nd
tell the Chairman, or the Deputy
Chairman, whoever has done it, and
impress upon him his point of view,
But, Sir, what we are hearing here
every day is why my question has
not been admitted, why short dura-
tion, short motice, has been disallow-
ed, why somebody else hag been nllo-
wed? Sir, is it the practice of this
House or are you going to make it
a practice of the House that every
day at 12 o'clock all that we will
discuss ig these points and the Call-
ing Attention on a matter like the
Cyclone in West Bengal ang Orissa
is unimportant? And we discuss only
why a particular notice was not ad-
mitted. Let them go and discuss
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that with the Chairman or Deputy

Chairman and if they are wrongly ad-

vised, that should be revieed.

SHRI B. D. KHOBRAGADE; The
guestion is why are you raising this
today only?

SHRI B. N. BANERJEE: Certainly
not, Everyday it happens,

(Interruptions)

SHRI B. D, KHOBRAGADE: Why
dig vou not raise this question ear-
lier? You are saying today that this
Why are you

1981 1

happens every day,
raising it today.
(Interruptions)
SHRI B. N. BANERJEE; I am not

saying that, no, no,
(Interruptions)

« SHRI B, D. KHOBRAGADE; Then
why did you not raise the question
earlier and raised it foday only? Do
you think that the revision of the
Lists of Scheduled Castes and Sche-
duled Tribes is less important, is

unimportant? That is more than im.
portant than cyclone in West Bengal

and Orissa.
(Interruptions)

SHR] B. N. BANERJEE: You did
not here me properly. I said, your
matter ig very important. It is for
the Chair to see that is should come
up.. (Interruptions) What can I dg?
You know, Mr. Khobragade... :

MR. DEPUTY CHAIRMAN: I
think the House knows Mr, Khobra-

gade very well

(Interruptions)
st waTae fag o aw @TEAd
FT .. . (Swa) .

sft 97 @ wwft . w9 45 ST
(W) Do not record anything.
ot TiRTacfag

*Not recorded.
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SHRI B. D. KHOBRAGADE: Sir,...

MR. DEPUTY CEAIRMAN: Do not
record anything of Mr. Khobragade.
Yes, Mr. Minister,

SHRI B. D. KHOBRAGADE:*

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND CI-
VIL SUPPLIES (RAO BIRENDRA
SINGH): Sir, iaccorfling to the re-
port received. . .

(Interruptions) - -

SHR1 PILOO MODY. Thig discus-
sion is being stifled. What do vou
have to say about it? The fact chat
all important matters are not being
allowed, what do you have to say
about that? The only thing you have
to say is that...

MR, DEPUTY CHAIRMAN: Do not
record Mr.Mody (Interruptions)

SHRI PILLC MODY: *

RAO BIRENDRA SINGH: Sir, ac.
cording to the report received from
the Government of Orissa, a severe
cyclonic storm which subsequently
developed into a hurricane wag first
detected over Bay of Bengal on the
8th instant at 5.30 P.M, It moved nor-
thwardg along with Orissa Coast with
wind speed exceeding 120 KM, per
hour and crosseqd the coast near Sa-
gar Islandg on the 10th night. Preli-
mwinary situation report received in-
dicated that coastal areas mostly in
the district of Balasore and Cutt-

_ack were affected.

2 The State Government reported
that adequate precautionary measu-
res were taken to warn the people
and the people were evacuated where
necessary from the low lying areas.
The State Government stationed Ad.
Magistrateg at Ken-
drapara and Jaipur in Cuttack Dis~

#Not ecorded. e e
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trict and at Bhadrak in Balasore Dis-
trict to organise relief operations.

136

3 Roofs of large number of kutcha
houses were blown off. number of
trees up-rooted, roofs of the Block
Office buildings, staff quartery and
garage have been Dblown away in
oae block. Many primary school huil-
dings have been damaged and comm-
unication Pinks were disrupted. Sa-
ling inundation wag reported in low
lying areag causing damage to stan-
ding paddy crops. Four fishing trawlerg
and two country boats are reported to
be missing while one power boat capsi-
zed. Though brtaches were reported

man lives and cattle losses are be-
ing ascertained, according to the
preliminary report three persons

were reported to have died in a vil-
lag due to house collapse. Betal Vin-
es were reported to have been damag-
ed. Three breaches were reported in
in the embankment near Kantipur,

4, Steps were taken by the State
Government to disburse house buil-
ding grants immediately in affected
areas,

5. The Government of Orissa has
got a margin money of Rs. 871 lakhs
during the current year with which
it can meet the expenditure for pro-
viding any emergent relief to the af-

fected people,
[

6. As regards West Bengal, the
State Government have Reported that
a severe cyclonic storm accompanied
by heavy rain and tidal waves swept
over wide areas of Midnapur and
24-Parganag Distrlcts on the 10th and
11th December, 1981. Extensive bre-
aches of embankments for flood pro-
tection have taken place, According
to the State Government, 93 human
lives have Dbeen lost and nearly
20 lakhs people have been affect-
ed. Several thousand houses have
either collapsed or badly damaged.
Besides. extensive damage has been
caused to the standing paddy and
rabi crops. The State Government have
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reporteq that losg of properity and s gqagiqly 1T 45 ko]

damage to crops are still being asses-
sed, The State Governmeat have
reported that people hag bheen rescu-
ed and given shelter and relief, The
Public Heaith Department have sent
teams for vaccination ang large quan-
tities of clothes in the form of 25.000
pieces of tarpauline, 12,000 pieceg of
cotton blankets, 24.00p pieces of dho-
ti, 16,000 sarees and 38,000 garments
for children have been rushed to
the affected area. In addition, 500 kgs,
milk powder has been sent. Cash as-
sistance provided so far by the State
Government is of the order of Rs.
1.5 lakhs. Arrangements are aiso
being made to reach potable
watey for the human and cattle
population in areas Wwhere water
tanks and ponds have become saline.
In this the Calcutfta Port Trust Au-
thority is assisting by providing har-
ges., The State Government have got
a margin money of Rs, 1360 lakhs
and it can meet the emergent expen.
ducture for providing relief to the
effected people.

The Government of India expresses
their profound sorrow for this cala-
mity which has befallen the two States
and convey their heartfelt sympathi-
es to the pereaved families.

st gqaamfd : =T I eH
T AT [ wifF FTOJEAT A
W gAAr Jg Ay & qv ZW AT
F] ... (=ag)

SHRI PILCO MODY: He is read-
ing which nobody is hearing,

st Igawaft @ o a3 wEg
gaM ArEy ¥ @Y TAS dIEd. ..
(za=e)

SHRI PILOO MODY: You say this

is the procedure of the House, Whut
is this man mumbling?
(Tnterruptions) . ~

T FF ...

&, amaan [S oy VAW

‘ (=am=)

sti swawwgle . oo 93 ATIR
frezzigdt | . (mmaw) aEd A
qAAAT gEEd TaAr wmfa F34T )
zT ofaq @Ir HET WT FE &
faq adter w40 a1 @+ AAWT §

tr g1 ¥ wify 78 | a5t | ;¥ -

©OFEl AT AEd & .. . (Twwad)
TF FEEIET F1 VT G@gHA, W
qAFT Fgd § ar gfad T gAam
R A (wmerare)
I am helpless; you want to maintain
peace but you don't hear me.

SHRI
ask_you one question,

- (Interruptions)

MR, DEPUTY CHAIRMAN: Mr, Ad-
vani, you have been the Leader of
the House, I cannot hear so many
persons together... (Tnterruption) No,
there is no point except to main-
tain silence and hear the Minister,
There is no other point.

SHRI PILOO MODY: Why are ths
Members of the House agitated is be-
cause you askedq the Minister to read
his statement. I think this is the last
nadir of the Parliamentary practice.
Granted that vou may want us to
keep quiet, granted that we should
keep quiet and everyday we do keep
quiet, but all the time we wanted to
raise, the point and for you to ask the
Minister to read his statement’ [
think, is the lowest ebb that this Pa-
liament can see... (Int rruptions).
What will heppen now is thal he will
have to re-read that statement.

RAGC B:RENDRA SINGH: No, 1
am not going to read it out again.

1

PILOO MODY: I want to
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MR. DEPUTY CHAIRMAN: You
are very much concerned with Par-
liamentary democracy but you do
not allow the Minister to read his
statement. What can I do?

SHRI PILOO MODY: What have
we done everyday except to allow
him? - '

MR, DEPUTY CHAIRMAN: Let
him now complete the statement.

SHRI PILOO MODY: If you want
only Mr, Kesrj to ask questions, you
go ahead. I cannot understand it...

(Interruptions)

st gygwla - gy, aET |
T T qFAT | L. (FIGR) T
MY 7AW W FETFT FAT A § |

(FwEaw) FAT IO UF Am™
Y 97 aFar &1 ., (wEaT) FA
ag gfa ... (=)

SHRI PILOO MODY: Only g mad
man will read a statement like this.

MR. DEPUTY CHAIRMAN: Only
a mad man will stand up like this.

SHRI PILOO MODY: And he sayvs
‘T would not read it again’. What
sort of arrogance jg this?

=Y RUTAFCO HIIFON . JIFATA(

Sit, T wY gwear ag & fF ami ¥

F© AN ¥ IO YET IdW ...
(sg3umT)

o goawiife : a8 ar g &

AT )

SHRI PILOO MODY: You have
said that nothing will go on.record.
Then, his statement should not also
have been recorded, ag per your ins-
tructlons. What sort of procedure
you aire following?
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SRS TS T 7Y FFAT &
e T g agﬁ—a”r?ﬂ'{r%
AT AT IR FF fF Ad), sroay
am 3F Y 8, aPFA swE owe o .
(aim) &% @ ar FgAr LIECE
& fe =1 o s vy § froam
o 1 *fgu, wow A orzF o
FE T AT T G, W9 S qr39 )

. (FAH) This is not the way.

MR. DEPUTY CHAIRMAN: Mr.
Advani, please resume your seat. The

way you are doing..... S

(Interruptions)

SHRI PILOO MODY: This is
steamrolling.

(Interruptions)y - -

MR. DEPUTY CHAIRMAN. You
are out tp teach sermons to the Chair
and to other side. But you do not
take any lessons yourself. You do
not want the House to proceed calm-
ly. An issue has been raised by two
hon. Members. He made his point.
The matter ended there, Then I
called the hon. Minister. At this s:tage,
S0 many people stood up. You do
not want to hear because, that is not
important. What he is saying is
more important and the Calling
Attention is not important. What can-
I do? I would request you, Mr,.
Advani... (Interruptions) What yoti
expect from others, please do it
yourself,

! IR FCW RISHITT : JIFAIRT
ST, & g Fav w7 ok gIHT FT
W @gaw fEar & Hbew wrer FmT
g & % fag ang awsit Jrew ae
® 9. AR qrr § R oA 9
g1 TAT AT ~—

The matter ends there. No hefors
Mr, Banerjee spoke. But after Mr.
Banerjee spoke, when some hon |
Members wanted to say something.!
you said ‘No'. Immediately after Mr.
Banerjee spoke, other hon, Members
wanted to express their views, At
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that point of time, you asked the hon.
Minister to read his statement. This
is not correct.

(Interruptions)

SHRI NAGESHWAR  PRASAD
SHAHI (Uttar Pradesh): Sir, we
have great respect for you.

MR. DEPUTY CHAIRMAN: Let
us go ahead.

SHRI NAGESHWAR PRASAD
SHAHI: But Sir, the Opposition
should not be brushed aside in this
way.

MR. DEPUTY CHAIRMAN: How
is the Opposition being brushed aside,
Mr. shahi? I do not understand.

SHRI NAGESHWAER PRASAD
SHAHI: We except some tolerance
from the Chair. When some hon.
Members wanted to express their
views. ..
- (Interruptions) ~-

SHRI ERA SEZHIYAN (Tamil
Nadu): Sir Mr. Banerjee said some-
thing. On this, some hon. Members
wanted to expresg their views...

MR. DEPUTY CHAIRMAN: I have
heatd all of them. T heard them long
before. Then, he raised a point of
explanation. And the matter ended
there.

SHRI NAGESHWAER  PRASAD
SHAHI: I would only say with fold-
ed hands that the words of Mr.
Banerjee should not be taken as a
verdict by the Chair.

(Interruptions)

MR. DEPUTY CHAIRMAN: Unless
rou co-operate...

(Interruptions)
SHRI NAGESHWAR PRASAD
HAHI: We have co-operated to the

aximum extent. We are ready to
y-operate again. Bui this is not the
ay.

(Interruptions)

ME. DEPUTY CHAIRMAN: There
<a lot of difference between words
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and deeds.
ment.

1 do not want to com-
Not you I mean. But others.

SHRI NAGESHWAR  PRASAD
SHAHI: We expect some tolerance...

(Interruptions)

SHRI ERA SEZHIYAN: Sir, 1
think, when the hon. Member raised
the question, yoy gave your ruling.

MR, DEPUTY CHAIRMAN:
I have gaid.

SHRI ERA SEZHIYAN: 1 am not
saying anything on that. The matter
would have ended if some hon. Mem-
bers had spoken and then the state-
ment by the Minister begun. After-
wards, Mr. Banerjee made some
comments. On this, some hon. Mem-
bers wanted to have their views ex-
pressed. Mr. Pilop Mody also suid
something. At this time, yqu said
‘nothing will go on record’.

(Interruptions)
SHRI ARVIND GANESH KUL-

That

KARNI: Why should Mr. Banerjee
cast reflections on us. He does not
know. ..
(Interruptions)
SHRI NAGESHWAR  PRASAD
SHAHI: A nominated Member has

np such right.
(Interruptionsy

SHRI PILOO MODY:
have got the sequence of events
wrong. The matter would have efd-
ed ang the Calling Attention would
have started. Then, Mr. Banerjee
made gome comments. He has every
right to make these comments., He
has every right to his views. As
against that, we have also the right,
the same right—I am saying, the
same right; I underline the words
‘same right’,-tg make commenis which
may be in disagreement with what
Mr. Banerjee has said. At that time,
you asked the Minister t; start speak-
ing. On the one hand, you tolg the °
Reporters not to recory and on the
other hand, you asked the Minister
to proceed with his statement. I

Sir, you
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[Shri Pillo Mody]
woulq like to know, which of your
two in:tructions are to be followed
in the letter?

MR. DEPUTY CHAIRMAN: The
Minister’s statement went on record.

SHRI PILOO MODY: The Minis-
ter’s statement should alsp have gone
unrecorded. Now, if you want to
make peace with us, the best thing
is to ask the Minister to read his
statement again now that we have
blown our steam off.

SHRI ARVIND GANESH KUL-
KARNI: We want to react to what
Mr. Banerjee hag said.

(Interruptionsy

- THE LEADER OF THE HOUSE
(SHRI PRANAB KUMAR MUKHER-
JEE): If the things go in this way,
it would be really difficult. What
happened rightly or wrongly, you in
your gwn wisdom disposeg of certain
matters. Thereafter you called the
Minjster to make the Statement—
after Mr. Banerjee’s statement—Now
it is not proper to say whether some-
body is a nominateg member, some-
body is a senior member.

SHRI B. D. KHOBRAGADE: No-
body is raising that point.
SHRI PRANAB KUMAR MUKHER.
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JEE. Mr. Khobragade, please...
SHRI RAMANAND YADAV
(Bihar): Mr. Kulkarni has spoken
about. ..
(Interruptions)

SHRI ARVIND GANESH KUL-
KARNI: T have not said that. How
do you say that I have said that? But
I have got the right to reply. Do
not say...

SHRI PRANAB KUMAR MUKHER-
JEE: If somebody has not mentioned
it, there is no question. (Interrvupa
tions). Here each and everyone l.as
got equal right. Nobody has more
right or less right.

. SHRI PILCO
. Shri Sita Ram Kesri.

SRl PRANAB KUMAR MUKHER-
JEE: Shri Kesri hag little less right

MODY: Except

ur
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than you.
So, we have equaj right and our

objective ijs to see that we can
transact the  business. Sometime
some Mmatiers are raiseq and the

Chair allows some indulgence. Some-
times the Chair takes a view and
we accept it. Therefore, let us not
stretch it top far. After all, this is a
private members’ business. If the
Minister is not to make the state-
ment, he would bhe quite happy.
Therefore, on a number of times I
have made a request to the hon.
Memberg not to interrupt during
Questions and Calling Attentions
because they are primarily initiated
by the private members. If some
private members are raising the
guestions, why should other private
memberg interrupt?  Actually, Sir,
you would appreciate that some of
the memberg wanteq to listen to the
observations, but in their anxiety
also if 10 persons at a time say that
the Minister be asked to re-reag the
statement, it is neither audible to
you nor to me nor to the Minister.
(Interruptions) Ten persons at a
time said that they wanted to listen
to the Minister’s statement. They
wanted you to direct the Minister
to read hig statement. So, T would
request you to kindly allow the
norma] business to be transacted.

SHRI B. SATYANARAYAN
REDDY: Statement must be read
again.

MR. DEPUTY CHAIRMAN: Now
let him reag the statement agaim.
Please read it aloud. i

st qabm |Ara  (=ig 323q)
A ATIT FT WIA ¥ ATANA
Foaareft oAy, § D F;, AT
AMAT %, dF9 AR WUFT W
a7 ¥ &) afe § w1 7 wwar. .

-

Y AETIT T T WCEY ¢ TE IX=E
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St gl &g o st sgaear

9T T W g WA R AE A

AET FEAT, ALY & AT FHE |

oy fwre 3@ @ faw 99g 3g

==t FAT 9T, HAT9" sraw f7mT ar fH

YA UIET HUAT FAAT F, IG
gAq e W& S HFT o

“Y.oﬁmdummy, Deputy Chairman”.

FAT A HTIHT WINT a1 & ¢ -

SHRTI PILOO MODY: 1 will
clarify what 1 have said. I will tell
you what I have said. I said: “You
sit there like 3 dummy.” There is
a lot of difference. .

SHR1 BUDDHA PRIYA MAURYA:
Is it desirable?
(Interruptions)

SHRI PILOO MODY: I do not
‘think what was happening in the
House was desirable. I have told you
exactly what I have said, but do not
misquote me.

MR. DEPUTY CHAIRMAN: All
Tight, please read it again.

RAO BIRENDRA  SINGH: My
difficulty is that I have to obey your
arders.

MR. DEPUTY CHAIRMAN: Thank

RAO BIRENDRA  SINGH: My
difficulty is that I do not have the
" same privilege ag some hon. Members
opposite seem to have.

SHRI PILOO MODY: Yoy are most
welcome tg come and join us. We
can pass a resolution on your behalf.

RAO BIRENDRA SINGH: My
other difficulty is, you asked me to
Tead the statement when there was
a lot of noise in the House. I rend
the statement at the top of my ve'ee
and now my voice has failed.
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MR. DEPUTY CHAIRMAN: Read

slowly. o < s

SHRI PILOO MODY: You can
a‘sk Shri Sita Ram Kesri 10 read it.
We do not mind. - ;

SHRI PRANAB KUMAR MUK-
HERJEE: I cap lend him to you for
the time being.

SHRI ARVIND GANESH KUL-
KARNI: I will read it for vou.

RAO BIRENDRA SINGH; Accord-
ing to the report receiveq from the
Government of Orissa, a sevre cyclo-
nic storm which subsequently deve-
lopeq into g huricane was first detec-
teq over Bay .f Bengal on the 8th
instant at 5-30 p.m. It moveqd north-
wards along with Orissa Coast with
wind speed exzeedinz 120 KM. per
hour and crosseq the coast near Sagar
Islands on the 10th night. Prelimi-
nary situation report received indjca-
teq that coastal areag mostly in the
district of Balasore and Cuttack were
affected.

The State Government reporteq that
adequate precautionary measures were
taken to warn the people ang the
people were evacuated where neces-
sary from the low lying areas. The
State Government stationed Additio-
nal District Magistrates at Kendra-
para and Jeypur in Cuttack District
and at Bhadrak in Balasore District t
organise relief operations. )

Roofs and large pumber of Kutcha
house:. were blown off, number of
tfrees uprooted, roofs of the Blaock
office buildings. staff quarters and
garage have been blowp away in one
block. Many prumary school buildings

have been damaged ang communica- -

tion links were distipted, Saline in-
undation was reported in low lying
areas causint damage to standing
naddy crops. Foup fishing trawlers and
two country hoats are reported to be
missing while one power boat capsiz-
2d.  Though details of casualty of
aumae iiveg sng cattle losses are being
ascertained, according to the prelimi-
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nary report three persons were repor-
ied to have died in a village due to
house collapse. Betal vines were re-
ported to have been damaged. Three
breaches were reported in the em-
bankment near Kantipur.

Steps were taken by the State Gov-
ernment to disburse house building
grants immediatly in affected areas.

The Government of Orissa has got
a margin money of Rs, g71 lakhs dur-
ing the current year with which it can

meet the expenditure for providing.

any emergent relief to the affected
people.

As regards West Bengal, the State
Government have reported that a
severe cyclonic storm accompanied by
heavy rain and tidal waves gwept over
wide areas of Midnapur and 24- Par-
ganas Districts on the 10th and 11th
December, 1981, Extensive preaches oi
embankments for flood protection have
taken place According tg the State
Governmen?, 93 humapn lives have
been lost and nearly 20 lakh people
have been affected. Severa] thousand
houses have either collapsed or badly
damaged. DBesides, extensive damage
has been caused tg the gtanding paddy
and rabi crops. The State Govern-
ment have reported that loss of pro-
perty and damage to crops are still
being assessed. The State Govern-
ment have reporteq that people had
been rescued ang given shelter gnd
relief. The Public Health Department
haye sent teamg for vaccination and
large quantities of clotheg in the form
of 25000 pieces of tarpauline, 12,000
pieces of cotton b]ankets, 24,000 plieces
"of dhoti, 18,000 sarees and 38,000 gar-
ments for children have been rushed
to the affected area. In addition, 500
kgs. miltk powder has been sent. Cash
assistance provided go far by the State
Government is of the order of Rs. 1.5
lakhs. Arrangements are alsg being
made to reach potable water for the
human ang cattle vopulation in greas
where water tanks and ponds have
become galine. In this the Calcutta
Port Trust Authority is assisting by
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providing barges. The State Govern-
ment have got a margin money of
Rs 1360 lakhs and it can meet the
err{ergEnt expendilure for providing
relief to the affected people.

The Government of India express
their profound sorrow gn this calamity
which has befallen the two States and
convey their heartfelt sympathies to
the bereaved families,

SHRI SANTOSH KUMAR SAHU:
Mr. Deputy Chairman, Sir, cyclones,
hurricanes ang tornadoes are natural
calamities which produce great human
tragedies by way of loss of life,
standing crops, houses ang public
buildings. Science and technology
have not developed to such a sgreat
extent by which we can eradicate
completely the evils of these natural
calamities but, of course, o some ex-
tent their effects can be minimised.
In thig case, Sir, it has been pointed
out by the hon. Minister that on the
eighth evening actually the hurricane
or ¢yclone Centre was observed in the
Bay of Bengal and expected to move
towards the districts of Cuttack gnd
Balasore in Qrissa and Midnapore gnd °
24-Parganas in West Bengal. The
gravity of the situalion can be ima-
gined when in West Bengal alone not
92 persons—ag stated by the  hon.
Minister in the Lok Sabha—but 117
persons have died according tq the
Statesman today including three per-
sons in Orissa due to house collapse.
Sir, the specific question here is, so
many satellites are moving, metero-
logical science hag developed so much
but whether the first formation of the
hurricane was seey and properly
publicised. Actually, the Government
had taken various steps to publicise
it over the radio but my point is
whether this meteralagical informa-
tion was radioeq only at Calcutta and
Paradip, or precautions were taken
to ascertain as tg which villages
would be affected and whether thege
villages were actually informeq 59
that this loss of human life would not
have been there.

Then the other question is, ag we

know, in the paperg it came that

1 - 1
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w Saline water due to three metres high
lidal beres will come  and affect the
low.lying areas of Cuttack and Bala-
sore districts in Orissa and the Mid-
napore and 24-Parganas districts of
West Bengal. But it is not only the

-. low-lving areas of these districts that
are affected. Every alternate four
or five years we find that such natural
calamitieg oceur and saline inundation
takes place which causes great losses
*ig the standing crop and the land.
Such suffering befalls not only the
people of Benga} and Orissa but also
the people of Andhra Pradesh because
these areas on the eastern coast in-
cluding Tami] Nady are susceptible
to cyclones, not to speak of other
natural calamities. Now I want to
know whether the assessment reports
have already come or how soon they
will come gg that we can be informed
about the damage to the crops and
alsg the extent of saline inundation
in the different States. Also we have
not got the final information ahout
the total crop damage.

‘

Then I would like to tell about one
more imbortant thing. In those low-
lying areas of West Bengal, specially
Midnapore and 24-Parganas, and in
Orissa, people raise commercial crops

like belel creepers and when with the

“wind they al] g0 down the whole crop
is destroyed and the sufferings of the
farmers who have invested huge
amounts of money in the crops cannot
be imagined. Sg I would like to say
that these things must also be taken
into consideration. . —

The other most important aspect of
the question ig that these natural
calamities like cyclones, hurricanes
ang tornadoeg should not be taken as
local catastrophes. In the Constitution
and for financia) arrangements it has
been stated that these are natural
calamitie; which shouly be taken up
on g national priority, and the Central
Government comeg to the help of
the local State Government—as right.
ly pointeq out by the hon. Minister.
But, gir, here I would Specifically like
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to ask one point. In 1971 the Govern.-
ment of India Ministry of Irrigation
and Power appointed a Commitlee
under the chairmanship of Dr. P.
Koteeswaram, the then Director-
General of Observatories, Indian
Meteorological Department, especially
tp study the situation of cyclones,
hurricaneg ang tornadces in Orissa,
whose recommendationg are valid also
for the other States of West Bengal
and Andhra Pradesh. It suggested
the installation of high power storm
delection radars specially at Caleutta
ang Paradip with other stations at
Digha and Chandwali and in Andhra
Pradesh at Vijayawada or some other
place on the coastal belt as a perma-
nent solution. The hon. Minister has
been kind enough to say that a Cent-
ral team will visit the grea which will
look intp al} the.reportg after getting
the preliminary reports from the
Governments of West Bengal and
Orissa. Here I would specifically like
to know, because this natural calaiaity
occurs frequently angd specially be-
cause the present Government has
laid much emphasis, in the Sixth
Five-Year Plan, on the eradication of
rural poverty gnd regiona] imbalances
ang because these areasg gre suscepti-
ble to tidal bores and galine inunda-
tion, whether the recommendation of
the Committes appointed by the Irri-
gation and Power Ministry of the
Government of Indig in 1971 that high
power storm warning radar systems
should be established in the cnastal
belt would be taken into considera- .
tion. They alsg made a very strong
recommendation about preventive
measures like storm shelter, wind-
hreaks, bunds, afforestation along the
coastal line ang saline inundation
bunds. It is g very important recom-
mendation. In modern times we know
that in Holland and other places they
have constructed the coastal line em-
bankments so that the effect of these
natural calamitieg coulg be minimized.
So T would urge upon the Agriculture
Minister to call the Ministers of Trri-
gation and Power or the Chief Minis-
ters of these coastal States like West
Bengal, Orjssa, Andhra Pradesh,
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“Tamul Nadu and to undertake a pro-

gramme for construction of embank-
ment that wherever saline inundation
is a regular problem and tidal bore
comes with every cyclone or hurricane
it would be better if some sleps are
taken. Then the Natural Calamities
Fund at the Centre should be slreng-
thened and the States must participate
in it so that these problems can be
looked after well. Afforestation of
these areas will work as a windbreak.
So thig must be taken up very vigo-
rously. .

1 would humbly sumit and request
the hon. Minister that these things,
coasta] bunds and afforestation in the
coastal areas, shoulg be initiated, as
the initiative wags taken by the Irriga.
tion and Power Ministry of the Cen-
tral Government in 1971. I would
also urge upon the hon. Minister to
see that the financial institutions like
the RBI must take steps in regard to
the crop damage which causes S0
much misery. This time, the paddy
wag to be harvested. It was g stand-
ing crop. Wherever galine inundation
ig there it ig total loss, which can be
well measured but where the gale
came with such 5 speeg it caused
damage to the standing crop and the
backbone of the farmers are being
‘broken in these and peripheral areas.
S0 my submission is that it must be
taken up with due urgency and it
shoulq be treated as 5 national cala-
mity and some semi-permanent mea-
sures shovld alsp be initiated.

RAO BIRENDRA SINGH: sir, T
hope you would agree that while
every effort is being made to minimize
the damage occurring from natural
disasters like cyclones, earthquake or
floods, this ig another phenomenon of
nature which it is not possible to
avert, like earthquake or woleanic
eruption. All that can be done is to
provide certain shelters and steps
could be taken tn see that wind-
breakg are provided, ag the hon.
Member hag suggested, communica-
tions are improved, roads are ¢3Ins-
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tructed, embankmentg are consttucted
against tida;] waves tg save people’s-
crops and in the villages platforms
can be constructed so that they can
store their grain at a higher level to
save it from the fury of the tidal
floods. All these recommendations
have been made in the Koteswaram
Committee’s report and they are being
implemented by the various State
Governments. The main recommen-
dation of that Committee is about
setting up of an efficient system for
warning. We have already done it.
Most of the recommendations have
been implementeq and all along the

coast cyclone warning radarg hLave
been set up at  Calcutta, Paradip,
Visakhapatnam, Machchlipatnam,

Madras, Karagil, Bombay, Goa. In all
these cases, the Government’s alten-
tion had been called and there was a
warning sufficient]y in advance. The
first t.me when the formation of this
cyclone was noticed in the Bay of
Bengal was arounq 5th of Decemkter,

but then it was hoped that it would -

cross the Indian territory. Ag early
as on Tth the first warning was jssved
even from the Al] India Radio station,
Delhi and after that five bullelins wera
issueq right up to the early morning
of 11th. The cyclong took a track
which wag probably abnormal. 1t went
in one direction, then it diverted its
direction and skirted the Orissa coast.
That is why there was not much
damage in Orissa. Then it entered
West Bengal. There wag heavy damage
in West Bengal, there is no doubt
about it. I have already gaid that w=
are waiting for the assessment of the
damage from the State Government.
Tmmadiate relief hag been provided
by the State Government concerned.
They have substantial amount of
margin money, at their disposa] during
the year to take steps to provide re-
liet on the spot, immediately.

So far ag the system of warning is
con~erned, apart from the radar sta-
tions, the Meteorological Qffices  all
aver the country and along the coast
keep track of all such phenomena.
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They even monitor information from
They alsg get information
from the naval stations of other
countries. and they warn the people
in advance. In this case the offices of
the Crissa Government and West
Bengal Government ip the affected
districts were algp warned at least
48 hours in advance. right up to the
district level block level also. The
Chie; Secretaries were also contacted
and the Port Authorities were alert-
ed. Distress signals were put up to
warn the fishermen from the 8th of
December gnwards. There ate differeny
kinds of signals for alerting, for
darger, then for greater danger. than
for imminent danger. These signs
were all put up all along the coast
by various ports.

All that we can now do is to see that
when the State Governments approach
the Central Government, we provide
assistance to them with finances if
thev are not able to meet the situation
within the money at their disposal
The Central Government meets 75
per cent of the expenditure as non-
Plan grant anq it should he possible
for us to try and mitigale the misery of
the people who have been affected.

SHRT SANTOSH MITRA (West Ben-
gal): Mr. Deputy Chairman, Sir, the re.
cent cyclone in Orissa and West Ben-
gal has caused serious damage in the
coastal areas of these two States. In
West Bengal the severe cyclone storm
coupleq with high tidal waves, lashed
the coastal regions of 24-Parganas and
Midnapore, district and as result of
th's cyclone and the tidal waves,
more thap 1 million people have been
affected in the three districts, that
is, 24-Parganas, Midnapore and
partly Howrah. This is the figure
and these are the affecled areas
in West Bengal The cyclone has
laken a toll of 117 lives according to
the Press report. Particularly the
worst affecieq areas are the south 24-
Parganas District and a part of the
coastal region of the Midnapore Dis-
trict. The grim situation is still continu-
ing because of the dearth of drinking
water and the break-out of gastro-en-
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teritis and other stomach ailments. The
highest number of casualties were re-
ported from Pathar Pratima where 38
people died, followeq bv Kasaba in
wiere 27 people died in the 24-Parganas
District, Sir, about 32,000 acres of land
with standing crops have been com-
pletely inundated, as a result of which
the crops have been destroyed. Two
hundred kilometres of embankments
were completely washed away and
1,315 kilometreg of embankmentg have
been seriously damaged.

The West Bengal Government has
started relief operations. The Relief and
Rehabilitation Minister, Shri Radhika
Banerjee, the Irrigation Minister, Shri
Prabash Roy, the Health Minister,
Shri Nani Bhattacharjee and the So-
cia] Welfare Minister, Shrimati Niru-
pama Chatterjee rusheq to the affected
areas to assess the situation ang ar-
range for relief work. The panchayats
of the local areas have started ex-
tensive relief work and rescue work.
Aboul 7,200 people have been given
sheller in Government camps in Ali-
pur sub-division and Diamond Har-
bour sub-division in 24-Parghanas. This
is a death-blow {o the rural economy
of the Stale ang such a natural cala-
mity hag never happeneq in the history
of West Bengal in the month of Decem-
ber. One third of the Sunderbans area
hag been seriously affected. The worst
affecteq areas are Pathar Pratima,
Kultali Kakdwip, Basanti, Mathura-
pur Jayanagar, Sagardwip, Bhangar in
24-Parghanas and the Maishadal sub-
division of Midnapore.

Sir, in this context, I would like to
know the hon, Minister whether any
Central team has been sent to assess
the extent of the losses caused by the
cyclone on the 10th December, and
whether any decision hag been taken
in regard to the release of Rs. 20 cro-
reg that has been askeq by the Govern-
ment of West Bengal and by the State
Irrigation Minister. T would also like to
know from the hon. Minister what
congrete steps have bheen taken in
{his regard. What steps have been taken
for the repair and restoration of the
embhankments damaged by the cyclone?
Angq wha{ steps are being taken for
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checkmg the recurrence of such a

menace? Something can be done,
say, embankments can be construc-
ted in the rural areas to prevent

damage by tidal waves, Why could not
the danger signal be given by the
Meteorological Department wel] in
advance? Further, T would ask the
hon. Minister whether the Central
Government hag askeg the State Gov-
ernment what . sort of help and co-
operation is needed for relief work to
solve the problems created by the cy-
clone.
*"RAO BIRENDRA SINGH: Sir, I
am very happy to note that the hon.
Memhbse, ig satisfied about the steps
that the West Bengal Government
hag taken to provide immediate suc-
cour to the people affected. It is
primarily the duty of the
State Government o Pprovide
relief. We have received
a request from West Bengal Gov-
ernment for an ad hoc advance as-
sistance of Rs, 20 crores. That is being
examined by the Ministry of Agri-
culture in the Relief Department and
the Ministry of Finance. No decision
has yet been taken They have also
requesteq that a Central team wvisit
West Bengal. But we are waiting for
a detaileg report from West Bengal
Government. They have not even indi-
cated as to how much money they have
already spent on relief measureg out
of this amount of Rs. 13 crores and 16
‘lakhs that is at their disposal already
for such purpose. On receipt of detai-
leq information we shall cee whal con
further be done.

MR. DEPUTY CHAIRMAN: The
discussion will continue after lunch.

1 P.M.

qeq & Frdardr & a9 ad & fag
sl £ st 3
The House then adjourned
for lunch at one minute past
one of the clock.

The House reassembled after lunch
at four minutes past two of the clock.

" Mr. Deputy Chairman in the Chair.
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SHRI M. KALYANASUNDARAM
(Tamil Nadu): Sir, the Minister Joes_
not seem to realise the gravity of the
situation. From the statement it is
clear that the Government of India
does not want to take any responsi-
bility with regard to the relief measu-
res and the Minister seems to have
satisfied himself by saying ithat
there is enough marginal money
both with the State Government
of Orissa and that of West Ben-
gal. T do not say that they are dis-
criminating against anybody. But as
a matter of policy, this attitude is
wrong. These Stateg on the east coast
of our couniry, namely, Tamil Nadu,
Andhra Pradesh, Orissa ang West
Bengal are always vulnerable tq such
an attack. This is not the first time
that we are discussing about cyclone
in this House and this not going to tre
the last time also. Every year we have
to discuss about this. Either it wul
be about Tamil Nadu or Andhra Pra-
desh or Orissa or West Bengal The
States may ditfer. But cyclene has be-
come an annual feature. So, a funda-
mental approach is necessary to sich
a serious problem. What can a State
Government do in such matters? How
can they provide sufficient funds for
cyclone relief?” So, the Government of
India should examine this much more
deeply and see whether, even as a
part of our planning, a separate fund
could be created for relief work. Se,
this attitude of depending on the miar-
gin money available with the States
will not do and that would not he ade-
quate. This is number one.

The other thing is about the pre-
ventive measures. Regarding preven-
tive measures, Sir, I would suggest
that the Government of India must
have a plan for all these east-coast
States, starting from Kanyakumari
and going up to Calcutta. and they
must have safety measures. Several
Committees have heen appointed by
the Government of India to examine
the question of mitigation of the suf-
fering of the people as a result of cy-
clones. They have made several recom-
mendations and one of the important
recommendations is to construct spfety
shelters.  So, such shelters shoyld be
constructed in the coastal areas im
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- large numbers so that the people the

4 poor people who are living in huts in
these areas, may be shifted as soon
as the warning is obtained by the
local authorities. So, this can go a
long way in giving relief because thc
people who are affected are generzlly
the poor people living in that ched
sheds and huts and also living in the
low-lying areas. So, special arrange-
ments must be made for giving ihem
protection.

~ Then, Sir, there is another {hing.
_From the information available from
the reports available to us, we can
Ssay that the meteorological sys-
tem in our country has advanced.
Many experiments have been conduc-
ted about the mature of monsoon and
its movement, on how the cyclone is
gathering and how # is moving. There-
fore, it should be possible for the Mete-
orological Depariment to inform the
country precisely as to how and when
a cyclone will hit or attack, So, this
is possible. But the trouble is that
‘this infromation is not immediately
carried to the local people through the
local administration and arangements
are made for shifting them to safer
places. Herein lies the weakness. So
Sir, the Governmenf of India must
have a master plan for such a safety
scheme so that the people may be sa-
“ed from such calamit’es because we
have to educate our people to live wilh
it. We cannot avoid it. Cyclone is both
a calamity and a blessing. Science has
not developed to such extent that the
cyclone part of it can be seporated
from the rains, Cyclone also brings
rains, much-needed rains. So, we have
to train our people, especially those in
Hhe coastal areas, to live with such
cyelones ang we should not allow them
to suffer thinking that it is a God- or-
dained calamity. Man can overcome
hature and man can understand the
laws of nature and can protect the
country So, it is the responsibilitv of
the Government of India to protect
the people from such natural calami-
ties just as it is the responsibility of
the Government to protect the country
from foreign aggression. So, Sir. this
is what I would like to say as far as
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this aspect is concerned. The West
Bengal Government have made a sug-
gestion. The hon. Minister says that
he has not received any detailed re-
port so far. I do not know about it.
But even if there is no such report, is
it not the responsibility of the Minister
to send 3 message and not act quickly?
It should be left to the concerned
State Governments alone. That is ahy
we are raising it here. 1f the State
Government has nol sent any report
to the Central Goveriiment it should
not be utilised for blaming the Gov-
erniment but the Government of India
must get the details from both the
State Governments and render what-
ever help is necessary. It should not be
a part of the Plan cxpenditure of the
State Government; it should be apart.
T would suggest that it should be a
part of the grant in future also, because
every year it will happen in some Stgté
or the other. I have already stated
this. For the future also, there should
be a fund for cyclone relief, for safety
and for preventive measures, (Time
bell rings) With these words, I con-
clude. '

1981 1°

RAO BIRENDRA SINGH: Sir, 1 de
not agree with the hon. Member that
we do not realise the gravity of the
situation. The very fact that we are
diseussing this in both Houses of Par-
liament and we have been asking the
West Bengal and Orissa Governments
to provide us all the information so
that it can be transmitted to the hon.
Members, shows that we are deeply
concerned with the misery of the
people, the affected people. :

SHRI M. KALYANASUNDARAM:
But there is not a word of <ympathy
in your statement -

RAO BIRE‘\IDRA SINGH: No, Sir,
probably the hon. Member has not
carefully listened to my statement. 1
can read it again.

(Interruptions)

SHRI M. KALYANASUNDARAM:
You will be reading it for The third
time,

RAQO BIRENDRA SINGH: If you did
not listen to me on two occasions, I

an
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can read it for the third also for your
information:

“The Government of India ex-
press their profound sorrow on this
zalamity which has befallen the two

States and convey their heart-felt
sympathies to the bereaved families.”

This is the last para of my statement.
I hope that if that would satisfy the
hcen. Member, Mr. Kalyanas.anda.. i,
I am very happy—if only words can
satisfy him.

About the question of provilling per-
manent shelters all over the coast
where areas are cyclone-prone, vulne-
rable to such disasters, Sir, we have
financial  constraints in the matter.
Pr1manly it is the -duty of the State
Givernments. Hon. Members would
agree with me, 1 hope, that wherever
there is such a calamity, 1t is the Stale
Government machinery which comes
inlo operation immediately. The Cen-
trél Government has no agency of its
own, . St T ’

SHRI M. KALYANASUNDARAM: I
did not suggest that the Central Gov-
ernment should do it. The Central Goy-

ernment should provide funds for it.

RAOC BIRENDRA SINGH: But [
made it very clear that funds are pro-
vided from year to year for meeting
such situations and there is a sum of
Rs. 13 crores and 60 lakhs at the dis-
pesal of the West Bengal Government
made every year in the allocation.
A sum of Rs, 8 crores ang 74 lakhg is
given to the Orissa Government ag I
stateg in my statement, every year.
Ard it is only when the State Gov-
ernment finds that this money is not
sufficient then they approach the Gav-
ernment of India. Unless we know
that they cannot deal with the situa-
iion within this money, how can we
send more money to them: unless we
received a report? As I have already
said, the Wes{ Bengal Government has
asked for an ad hoe grant in this case.
without giving ug the information that
Rs. 13 croves or more than that has
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alteady been speni, The information
which I have given in my statement
is thal they have spent about rupees
one lakh and fifty thousand on relief
measures.

SHRI M. KALYANASUNDARAM:
This ig with regard to casua] relief.

RAQO BIRENDRA SINGH: But they
should give us an idea as to what is
their requirement. Unless this is done,
it is not possible for the Central Gov-
ernment to rush its officers to assess
the situation themselves. The West
Bengal Government officers, as has
been earlier said by an hon. Members
from West Bengal, are visiting that
place, There officers are assessing the
situation. They are waiting for a re-
port. Even for payment of Rs, 20 cro-
reg on ad hoc basie, their request is
being looked into and we shall be able
to take a decision in consultation with .
the Ministry of Finance soon.

SHRI1 NARASINGHA PRASAD
NANDA (Orissa): You wil] remember
that on the 11th of December, I had
mentioned aboul th. cyclone by way
of a Svecial Mention and you had been
pleased to direct the Government to
make a statement, Unfortunately, the
stalement dig not come. Meanwhile,
the Calling Attention wag admitted.
Now, we have a statement from the
hon. Minister on thig cyclone which af-
fected the two States eof Orissa and
West Bengal, The statement clearly
reveals that neither the Government
of Orissa, nor the Government of
West Bengal have made a complete
assessment of the loss sustaineg by the
two States as a result of this cyclone.
Whatever preliminary reports have
been received by the Government of
India have been placeg before us by
wayv of information. T would like to
submit that the claim made by the
Government of Orissa—I cannot say
anything about West Bengal Govern-
menf—is wrong and I have very relia-
ble information to show that the State
Government had not taken precaution-
ary measures to warn the people. The
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people "were not evacuated from the
low-lying areas anpd they remained
where they were, The report given by
the State Government to the Govern-
ment of India is absolutely incorrect, I
woulg like to know from the hon.
Minister whether he has tried to as-
certain through some other agency,
apart from the report submitted by
the State Government, whether this
information is correct. When thig Cal-
ling Attention was being discusseg on
the floor of the Lok Sabha yesterday,
the Chief Minister’s wife who happens
to be 3 Member of the Lok Sabha, was
askeq by the hon. Minister of Agricul-
ture whether the Orissa Government
had done anything for the cyclone-hit
pedple. She said, *“Yes, Yes”, But her
‘yes, yes' is not g ‘yes’ which you get
from an unimpeachable source. Hers
iy an interested version. I think the
hon, Ministe, will agree with me on
this point. ' -

One thing that 1 do not  nofice in
th.s Statement :s that in the Distriet
of Cuttack more than 4¢-1/2 lakh
hectares of paddy crop is under saline
water. This is the season when the
crop is ripe. When the crop is rive
and the whole area is under saline
water, you can immagine the extent of
loss to standing crops on 4-1/2 lakh
hectares of land. The loss wiil be much
more than Rs. 8§ crores. The marginal
money which-is there with the State
Government of Orissa to meet this
kind of situation is not sufficient. I
am very happy when the hon. Minis-
ter says that the Government have
accepted the reccmmendations of the
Koteswaram Comm'ttee, T would like
to- know what steps they ‘have taken
about the scheme for afforestation to
create wind break along the coastal
belt which js cyclone-prone THhis 'i§
not clear from the statement. 1 would
like to know whether other perma-
nent measures. apart from installing
radars to give warning to the inhabi-
tants of the cyclone-prone areas, have
been taken, Apart from that, what
other permanent measures which are
contained in-the recommendations ot
the Dr..Kotesyraram Committee have
already been undertaken by the Gov-
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ernment of India? I would like to know
that from the hon. Minister., Secondly,
Sir, I would like to know from the hon.
Minister whether he would be willing
to ascertain what kind of precau-
tionary measures had been taken
by the State Government, I am
aware that the A.ILR, announce-
ment was there. The A.LR. bulletins
were there. So far as the Government
of India was concerned, it had given
sufficient warning. 1 have nothing to
say abou! the Government of India so
far as the warning part is concerned.
But at this time whe. Orissa was hit
by the cyclone, the Chief Minister was
touring one of the interior districts,
called Phulwari. He was not even in
the cap’tal or near about the place of
cyclone, And our information is that
no adequate measures were faken.
People living in the low-lying areas
were not evacuated to higher plarces.
We have this information. I would
like the hon. Minister to verify this
fact and tell us, if not today, if it is
not possibla to tell today, but on a
subsequent day o2 making an indepen-
dent enquiry.
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Lastly, Sir, since this statement is an
incomplete statement, based on incom- -~
plete information furnisheq by the -
State Government on the basis of
their preliminary assessment, I wouid
like to know from the hon. Minister
whether, after the full assessment of -
the loss and damage is made, whether
it is by the Central team or by the
State Government team, he would
come to the House on his own to make
a full statement giving us full informa-
tion about the loss sustained by the
State. ’

RAO BIRENDRA SINGH: Sir, I wish
I could give more detailed informa-
tion. But you would kindly appreciate
my difficulty. We have to depend
upon the reports from the States, And
if the States take some time in provi-
ding complete information to us, we
cannot do anything more. All the points
which have been- raised by the hon.
Member about the steps taken in lime
by the local authoritfes can only bz
looked into when a Central team visits
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fhe area, and those

points shal} be
borne in mind. [P

Sir, I have already said that the
main recommendations of the Kotes-
waram Committeée have been receiv-
ing the attention, parficularly the set
ting up of meteorological warning
stations, radars all along the coast.
While preparing the development
plans each State takes into considera-
tion the needs of these disaster-prone
areas also with regard t{o communica-
tion, afforestation, renovation of drains,
dredging, construction of embankments
to protect certain areas. And this has
been done even in the case of Orissa
State. Orissa State has been provided
funds for most of these works for pro-
%ection against cyclones. But, as I
said, this is a phenomenon which can
hit anywhere. You remember, Sir,
some fime back there was a typhoon
that hit Delhi. Delhi is not a typhoon-
prone area. It was for the first time
perhaps, in centuries or in the living
memory where a typhoon of this nature
was experienced by Delhi. And even
motor-cars were put on the tops of the
trees and the roofs were blown off. So,
it is not possible to fully protect people
against such calamities. But as I have
said earlier, the Government of India
is fully alive to the needs for protec-
ting the people. And as development
continues in these particular areas,
more and more attention will be paid
towards financing the schemes for pro-
tection.

s 1w agw garg qew (fagiv) -
graqmfs agiqa, w4 AgRT F 18
T FT wamw T3 frm g fF
TET F FIT ATHT IO AL T
JFQ T 1 IR WOT IT¥ AFT R
g f& gFeF s ooidr & 9B aw
gear [ & oFig g ag W, IF
awd 97 A af A G A
41T B WA W TEr § AT
T W @A FT oA frar ) oq@

LI
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fegnar @tar & fF gare, aqrez @
frethiler @I QT &, qigEd g
@t FAgmAN AT AT E ) swATR T
gaar & wf § 7g gW 4 a1q @
v §AqM F qra g1 AZ QWY
o5t & B @ma ¥ 233 feeiereT
1 geAwNe facga gwra g T,
99 a9t | JAr ARy A L 13
FUS 60 wr@ wifs qFr Fmer §
THT 1 ST ¥ 8 FOT 71 9@
I 1 FEd meArar W7 mae HT
Tfw atft sToht SsFT 75 wfaww
W T FF F @d FIW I Iy
greiT /M, g I B K ag
WEFT Q FAAT =@g@r g of A
NS FIH A THA SHET WI
A w1 g ar ad A g ? L

ot gyawely @ ag ar Fmr faar
g7 9 af_lfaq I

st AATNGA NATT A . ag &
gTo FEGITH FAL FAr Y IOH
WA B 9gF FT Few A0fga-
FFAT B JAT A FIAT Afea
=T qFAR F 0] AT FIAr Mg
Ign faar gar &1 wg PO oY
wAR I QIR O I\d qarfas
oF F1a T @ FwE Frdr & fF
oEFAm & q9R G qF g 39
FaA BT ST O A T Iy
w7 ot fagg § ar St gaF gara
& 37 garal & fag an fear oar g,
7@ 30 @1a § araAr =rgar g o
@ a3 ag § f5 s@ A &
flE 3 aqET Jqva fAfS g
AN & atq § 1 T F qar g fw
FET UET AT ASF GEIT AT
FAMME wve Farq | F ST 1gar
g fo g9 a7 & woz a7 & a1 af
v 9@ 9% & @ 3ER FW Fw
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g7 zdr & W § ag o A
Figal § f& viga =14 F fag =N
woa fa7 oy § @ ¥ 9aF v
Tied &1 g @e ¢, fra ware g
T fed sy &7 S gFar & s 2
za% ot 7z ara g 5 agdl &1 gaw
Adf foady &) 28 v I g =
assr em vgar =fgs 1 gdam
Wen vgar Ffd g3 TIM 9na
21 % oF T wgar Agar g fw
ST wgA e T AT § wodr Ay
F fas, Q4% g ArgHa Qa1 T
YAy A/Zq9 N OF AT U a9
3 Fig & WU fF 2T F yIy 99
et @ arfs w7 =7 ag A
I T A ag I8 fra @m
# sraar =wigat § R oM awwre
TE WL R AR AW @ &7
At Fra F a4 HAIA ATZAM §
fF Aza &St I FedgqE 7 0 §
g% 7 oM A T § @ Iaw
frd F9 as = SrQd ? grEee
#1 fafqarzs & a7 ara st F8
1% § 39 fraiE & o7 1 gigaAEd
#1 %4 fafrargs fear ot @6ar
R 97 FIg AL FAT FIET & AT
g M Fuw A 7 3@ F 9w
qAA VAT AgAl § |

st grawraly . §O FT FAT QA

CWT T IF E ) AT M §i§ T
ﬁ-rg aa afr T L

g e Tag ¢ star wed s,
§ arf ardl &1 g 3 IHF )
a8 ®1 wF 74 § fF oqw Sma
¥ FET qEAT GHT & 1 ST ugAY
frae g de qmw § IR
warfss oF arg & Fqq AFIT 4T
ge dvarg @ 9% £ A7 @ at
A SAT F Ty FEAFHC

_t R
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TT AT £ AR AW AT § A
#1585 fadidter o3 el a0
QT g § 1 IFAN AT
7448y A7 T4 FIF UH T4 § )
Afea arggdmd F1 HIO F I
R WHT FAF A AT gH I
Fra ¥ gag § adl w150
fraAET & NFT OF AT fRraidreT
ar A sargr fEAqET #1 oA
R AT AT AIT T LA FT
Frar §1 39 fradey & W Sarg
TIET FAE qrHArT F gy & o -
9% gard Y Fga Jsr A FAITE )
o g § ggg ¥ Jfeg 3 qar
F3-r AaqEr T ogFAT T W IH
st A1 OF I, I3 AAT AT a€A
¥ oagf wiar g F a8 gwar fw
TH FA-T qOHT T GFT § N
AT F1 A FH FT 3 [T IIAT
dSieg F) s w7 AT T T AT
a7 a® Agafea af g€ )

= LT - =

=it graz fag werdl (597 W) ¢
FRET FHY ¥ A qqwey faz
& 39 Al # 9oy 34 fRarg? .

wa dreg Tag @ wad qaothaw
Fr9 gw ) S F1F I g &
I A Fg @ A 97 wwa
feqr @1 v & werT & arelaw
¥ A sgaear F aF §) AT TA-
Az o ot fwar s v sasy
W #_g A SIE 1 8 FIT &
qFEa 99 & fag ¥ fear on
aFar g U™ TaF FaT @I [y
qearT &, T X A Qrd arg §
TE &1 9aT IFT § | 59F wArar gEd
qEAl & deArge W §, Yaw S
g st avfan /F vga § aaifE zoAr
9 F¥AT UF qEF ¥ 919 TG 8,
afed o dma A @) § 7€ goe
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mar & @ way fear & zgc;;
udaE R & 1 gHY went F1 a
F wgra AT 9EE WRY @ !
T THIT A ALY & g7 F qoF
%1 39 @oeT {1 wHAT g1 gER qEw
AT gaEAr @ ovehw €4 L,

tfaer &% &1 g & e 3 @
el gw &Y w2 &0 3w wing #
g rfaw 7 il w1 owE g o
9 A7 ug FY aur 9r fF owy J
fer axw gwry WWear anfedt 1 gmr
Y3 | W TF owdr & g Aear
T OEFT q1 gay At ¥ oy
g S gUd IEET Qa1 s s,
iSRS et 7w Weat §1 guihg
g 5 o wEd & wig YN
T B a1 TEwr gEA A 3@ @Al
F ark ¥ zfom faw a5d &1 ug
S g f& wedl qwsH @redi v
frfeaal & cifseer 2 amar i
Afrwe Fi% 7@ & 1 afpw mawe Weat
1§ T wgdt o ) g R gaw
glar TS yFA B e A
o & mRangl ¥ v gl
Y wEAT yFSH A oM § IEET
get & fow fiveer @7 gu €
wa-fin 7 fermew atw &vd Y §
framt @ T gRr & vHR malfaw
fettey frar feut snat 81 g7 OF
qew F HOAl 9ESH arel &1 HIAH
g fr fry fomea s #n waas €1
x femrey X 8 €1 ¥G ST HEA
v FE IAE 97 g § BT qodr
aFg Ay WAx g & 1 FEAY &
fome &1 F41 A9 g, 2 A% Y &
foraT Fr ;T WAWT § W TE
qvg ¥ 5 FEAY A 10 AT F
famas & FUT AAXT B 1 T¥ THIL &
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FTEIT A JTE A qEr FrgFifyeat
F AE § AT ABAT yFITY ATHT FY

qEE A ardar [ F fag zaet
fimarr st &1 I

st tRmER  feg EELEINIE
qEITA, TH WA A FEAfeEd S
qwr dfer go & A faw ok
¥ AW & AFGR GAT § IT Q7
FEFIT AT A G TE oA
g F1 SwaT o1 gma wwifan gg
g | BT 3 @ @y FAr
=igar § ) § At wel o ¥ Iaw
1 M€ A gH Y 491 | ¥ UF
qR(T F T FT wATT §yy S A
gga gdl A v oAqw v [ faar
g Sfew & 3o afawrdy ware ¥
FIAT WG § 1 WA A F T oA
FE O ) ugX ¥ ¥ qv ==l Fver
wgal § 1 R §1 g o f®
safer uv wasT wIET FEa HiEw ;M S
gV owwfa 8 w3 @ 91 wwar Er o
g ATy Helt St & &gy fFoewy
1% g9 FT AWIG § | §AT S 1A
& 5 gfaar & otv ft Bw § smt
9 T Vg & WA M § AT
Sﬁmr % mwT T gre fW
S F wiww gar & ewar
e oY @ @ § | afew gw ¥
s § gl A wEwdET S9e
F T | SwA Fg & qma v
¥ O 13 FUT I §, IHF qH
8§ FUF ®IT & T THE TEEIA
Fv gry § afrw § gfer gwa
veraT wgar g1 wg arare fuew
30~32 ast ¥ ¥ FHEAr F HAT-
CILIE - U G Sl
gt adi e w1 @ fead @l
N W owFAF M dw &
Iga At o7 g& | gafed TE
w4 S & & WEET AT ¥ wTar
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g g } WY Q, froasfa &
Fq7 g faxx 9 Aff F7 @wy
N W frem@ usfa & Fuv
T A § 1 AfFET qaasfa 3 A
waEl g WA § @ wewv wgdr
g fF gax 3z Fiw w2 four, gwdy
g7z A, gmQ yEfaz Afaar &
FITW, AR FAT F g Y T H
nA W AT 43 A4, WA
gAY AN aFSy FifE gRY Tl
TTHF FT FAN avadrg £ & S
I & Az A7 q1d § avAT ) 38§
FF FAT IS )

g, S1Aet wdww, #
I ot awrg ghaar F FIXF d1Ran
g, o wiT-gay §d A g 9gw
#x7 gfat & gtg &t ad arg @0
g Fen B, wig @ A g .y
g wAkmA wAN , S A g
mam, & & mamar § f7 g
AT g S 37 I3 FT A AT 8,
g @ @ay & 5 mF  ary asf #,
at, @ &, adt ¥ gq F1§ qar wwar
famd a2 s B a9 97 T,
qizfas fagemli & 91 &1 Az |
& afl amaw § f5 avwre ¥ ofwm
A7 97 FY AN FAT W @ FH
1 faeay fear & ga A@dY o
AT AOEF & X /9, ¥ owaar
gf® w3 & 39 9NT B REM
wdt ot Fraa q® w7 7 0
qear WAl § fH wiah arg g3 &
wara #4087 Faf wama faowod
g g7 & gAE & | I feed
30-32 agt A maRt Afaat f
g, 37 @ifadi ¥ wn wEw WA
T g ey, SisfE IF9T A e
AL FAT THA | #E TF @0
A Gaa & faar fr 87 wow
C R dar v omd #Aroare @
F1AN A7 gAY avE qEF F FOA
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ot wixfawr faezrgt 3 g9y &

I TR TP @ A Ay fag
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ag qeF g avg  a  adl
T AFAT WA iy Ifgar ar
ga & & HWew gr

g 8%l g ) afeq sfag, § qe
FrgaT § 5 Wedr & a7 # iw
2.50 %4, 3 ®qTF § A%
Weot & q@ v FmdT F a1 A
oF gIX, 10 7 A Sargr A gAar
g L & za gear wgw g fw
fsq T3 H A8 TPy wowr §, ey
At a0 & fga & & qrafar g5 .
g & A fwax ga wat & Weoy

g 7 am migod atdt §F Wfear A -

syacqr w1 7 gt gfg duw &
aiat § AT @A L aFqualy

agRa, @R A A f SR ¥

AT HAF ME F N PR T,
AT g, IT FAW AT A TFAANH
gl, S8 a8 +gr w3 f& Ao oAy
gv 97 e val, wFwgaad §.
Weay T@AT AT TG FLRT AT AR
3 2 ) wav e ¥ g sy
gy & dw f& we gy E fw
fifexs 37 AWedr ¥ aw 4ga FW
g, T [IFIT FAAT A AE T AFAT-
a & gemd gmfyn § & aE
¥ ve¥ § W @1 IR A F
gEAeF &, HFm §, Iwv §
7 averd gafadt & fag aw
ma &% e fawaa afs sasy
eay qwa X wE Wy 39 emy
3 g9 IART ALE F@ W (5T
AT IART 45 HIF TEMT A ZRA
PIRE A DA B30 S > 1A £ 1
Weat s g § FZ I TIAA
7231 g 5 2w s wwfa v v
g AW =g W@ § wdh A w
gufea @A § 1 A5 WITHT HIE
FAULEE ) CO ¢ B B O o B £ 7

~ .-
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[t TR fag)
wga oY fawsly, @ W@ W g

ol ol

gqT A g g 5w gl
& qrg FE o AT & o et
& aga Wefa  uv Fsar fEar ot
o 1 WA W awwT 8Rr @
g sgfa 9t wewl e ¥

grer & 1+ Ww M Fawrfaw wREa
®vy § a1 M gFEefoR F@ §,
zg «t gzfa wv Fsr F F fag
FTX £ 1 @ T WY qET  SyEEAT
wor fowd 59 T#amta 8 90 w1
@ | @ g ¥ ogw B gwdy
qr W feq@ =t F7 | § A
fooer @t 7% @ g9 AR FT
Fv o7k § gA 6 A T Tnad ¥
D owaet @ wfas sww 8 g
F foea, @ @ T W ¥ faa
FIY FT FFET § 1 T GEA G
aer § TWE @ gE W B we
a1 qug e &Y fagaww st gag
gt 8 | F@ grEEOw AT oAy
m e BFFT Y § WY warar-
form avr qZarE w7 § ™Y § | W
Y W AW, s, wafwst v
glgwr Wy & @ 7 9@ TEl o
Ty § A7 wEw @AY eq
ey § 1 gt ard A 9w fig
Sy wgr 43 & 3 IMF Uy wey
g woled SIFT @ns H @ A
effgar =1gar g1 qufar &Y gl
sirer 8 f& TEICHR gfew & A
F [T GFEGINT 7, AT EFAAA

o Ry 7 arfs fwed @ 3

gt F W A FAW | W AT
FT oeaTt T@ AT fomrar wEd
. @R N FEmAT X T SR,
© FE-EET S ¥, AQr o &
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ol T WUF A @y g afwA
§ g ¢ Ifawr matw I @I
g | T GG F o FE qE
TIAAT &, HIX 100 AW qF F (AF
g FE W AT P T WO
F FEA MT JF QR G W
2, gMQ @ AR A7 §, qrEl "}
Fqrae  ad § 1 TA I T qAA
¥ qes 1 feady  Q@q «@adr o
FOS WA A A AT G TE
g, oy ¥ gg w§ &, Ty oy A
T AFGA AT &1 I|M H WrSFWA
grrr af @ d@hr @d T ) g gy
St F qEty F f&F 100 FgreAr
qr 50 FIAT FE AT AT FAF |
A} afF grar AT & gadr
@AY & Afwa § Y viw g ¥
a9 digdr @A & 1 ar wu fRFen
g f& owra N s0 gt A AT
g | w feqqa-adt  § Afsg
T FIfS | oS @ Y 3 A faaal
¥ q9@r g 1 ag Y ofemd | #
qa &TH FUI § w9 fagar dar
qm ® E @ AT F OCHF
¥ g@ & gwear & fyaer ST gwar
2 | Sugwmifa agiEw, der fagaiax
o omar ], & st Y e § gew
F gt fer fmmiac & &
W 2 Faffes fagar arggEw &
qEF A G g SaAr @
ot & A dEr Y SR
2@ oI AW A F@EaT
g ardy ) foew " UdewT §
g & TgI qAEY gER Waw @y
qarEy g FHr A g 4 1 =AW
FET 9T AT GEAT W E | AR FS
g Ry, zawr wg fewrar @ &
nw ofagrd dm T et ya o=
BE mardar o fa @ w=ew
T IW A gw gwwy § f 9 w2zq
A9 W9 weE-fAsT am ST
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W AT K faqur drdE $1 SarEA
gt & ag aru ofwaré  @er
& o @r g safug & gradly g6y
S ¥ T AIT F QT FFAT AMGAT
g fo iRy <& fady &7 uT 3@
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SHRI AMARPROSAD CHAKRA-
BORTY (West Bengal): Mr, Deputy
Chairman, Sir, the hon. Mem-
bers have already given an account
of the fury and devastation caused by
the cyclone, but to give some mgare
information to the hon. Minister, I
can cite gne instance in 24-Parganas.
About other places, my hon. friends
have already mentioned. I cite the
instance of Goshava. There are
three rivers—Matala, Vidadhri and
Sugdvani—and in the mouth of these
rivers there are 18 small islands.
Fourteen of these islands have hbeen
washed away. Their men, houses
and other materials have been com-
pletely washed away. Sir, the fury
of the cyclone and the floods cannot
be gaugeq unless one goes there and
sees the actual thing. Then only the
hon. Minister can appreciate the
actual gravity of the situation, I have
hearq the Minister saying that they
are waiting for some more reports
before cending a team. I would ask
the hon. Minister if he will consider
sending some persons just now to see
the gravity of the sjtuation. A few
years ago, there were floodg in Cal-

- |
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cutta. In my residence 1 had seen
not knee-deep water but chest-deep
This time, the entire 24-
Parganag ang Midnapur are affected.
Lakhg of people are involved. So,
wil] the Minister send some persons
at once to see the gravity of the
arrange proper relief
for those people?

Secondly, the Minister has said—if
1 understood " him correcily—that
Rs. 13.60 crores are there and another
Rs. 8 crores of margin money has
been sent. The West Bengal Govern-

. ment has asked for an ad hoc grant
> of Rs. 24 crores, which is net much.

Yy

_sent an officer

The Minister knows Vvery well that
the account of Rs 13 crores and odd
amount was not given to thig Ministry
by the previous Ministry and that is
a disputed amount. So the Minister
seerns to be getting complacent ‘c}?a‘c
already money ig there and the relief
work can pe carried on with that
money. If I understood the Minister
correctly, he has already referred to
that amount and gaid that there is
already an amount of Rs. 13 crores.
But so far as we aré aware, that
amount is a disputed amount ang no
account was given Dy the previous
Ministry to the present Ministry. So
that amount goes. NOW, will the
Minister * kindjy consider, in view: of

- the fury and gravity of the situation,

granting this ad hoc amount, as the
West Bengal Government has already
in this connection?
These are the tWo questions.

RAO pIRENDRA SINGH. Sir, as
I have earlier said, we thought it
would he better for the West Bengal
Government to first assess the situa-
tion ang send a report and then our
expert team could go and see to
what extent relief was required from
the Government of India, But if the
hon. Meraber and other Members
would be happ¥, we ¢hall send some
officers earlier. I will” immediately
gend some officers 10 West Bengal ta
see the situation, if that satisfies them
petter. I have no objection to that; T
accept the suggestion. With regard
to...

.
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SHRI AMARPROSAD CHAKRA-

BORTY: What about the ad hoc

amount? That amount is required.
(Interruntions)

BAO BIRENDRA SINGH: Ag I
said, they have demanded ap ag hoc
non-Plan assistance of Rs. 20 crores.
After these officers visit West Bengal,
they can come back and help us to

take a decision with the

.. Finance
Minister.

SHRI SYED SHAHABUDDIN
(Bihar): Mr. Deputy Chairman, Sir,
I welcome the expression of sorrow
ang sympathy by the Governmant of
India and by the hon. Minister to the
people who have been affected by
this cyclone. But, Sir, if I may say
so, these expressions of sorrow and
sympathy not only sound empty today
but they sound emptier with every
fresh case of natural disaster, whe-
ther it is cyclone, drought or any
other natura] calamity. Sir, these
natural calamities are frequent and
regular visitors to some parts of vur

. country, and the east coast of Indja

iz one of them. I do not See any rea-
son why the role of the Central Go-
vernment should be limited merely
to giving financial assistance to the
State Governments after the disaster
strikes an area.

I think, Sir, that there should be
more expenditure on scientific re-
search. I know that natural disasters
do not discriminate petween gevelop-
ed and developing countries. I know
that typhoons visit Japan and torna-
doeg hit the Uniteq States regularly.
But I alsp know that much research
is being done throughout the world
even about the rnechanism to defuse
a gathering cyclone, to divert it, to
change ity course and direction. I
would, 1herefore, feel that some
attention should be paig to this task,
so that our own science and techno-
ngv can deal with the problems
relating to natural disasters. In this
context, Sir, T would like to know
from the hon. Minister not only
whether the Department of Meteoro-

[l
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logy had advance intimation of the
coming disaster but whether t{hey
have a well-established mechanism
for conveying information about the
disaster t0 the people who were like-
ly to be affected, right down to the
groung level. My feeling is that per-
haps no such mechanism exists.

S =1

Secondly, Sir, coming to the ques-
tion of financial assistance to the
State Governments, I would like to
raise a question, whether there is any
uniform scale of relief for the people
who are affected by natural disasters.
1 feel that there should be such a
uniforrn scale so that the Central Go-
vernment in dispensing this assis-
tance has got & basis for working out
how much money should go to which
State at what time. It should not be
left to the arbitrary dispenmsation of
the Central Government whose judge-
ment might, T gay might, sometimes
be affecteg by political considerations.
In these cases of natural disaster the
relief ig two-fold. One is relief to
the persons, to the individuals, to the
citizens, who are affected, who have
lost their life or limb or who have
suffered injuries, who have lost their
personal property. The other is
damage causeq to public works as in
this case in Bengal where s0 many
miles of embankment has been lost
giving rise to tidal waves anq giving
rise to permanent inundation of some
of these islands making them unin-
habitable. Now, both these elements
should be taken into consideration in
working out the scale of relief.

I would once agein take this oppor-
tunity to plead for a national organi-
sation for disaster relief and for its
Yinkage with the UN-sponsored inter-
national organisation for similar pur-
pose. I had pleaded for it earlier also
in the past and I feel that the Go-
vernment have not given due atten-
tion to this very important task. If
the disasterg come so frequenily and

o T = r
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regularly, they cannot pe tackled on
an ad hoc basis, There will have to
be a nationa; organisation with re-
gional centres for relief fully equippeg
to meet with any emergency situation
and with regional observation posts so
that the information brought in or
gathered by our scientists can be
immediately relayed to the ground.

With these words [ woulg oncCe
again request the honourable Minis-
ter not only to convey our sorrow and
sympathy to the bereaved families but
to deal] more sympathetically with
the requests that he receives from the
two State Governments concerned for
additional financia] outlay for meeting
the relief operations.

RAO BIRENDRA SINGH: These
are all suggestions. As you have
rightly observed, the Seventh Finance
Commission  fixeg the amount of
margin money for each State on 3
uniform principle keeping in view
the needs of a particular area for -
relief due to disaster. I do not agree
with the honourable Member that we
shoulg have hard and fast rules for
the purpose of providing relief, be-
cause we have to look at every dis-
aster from a humapn point of view,
ang it must be flexible. In certain
cases We have {0 provide more relief.
But al] I can do is to assure the hon-
ourable Member that we shall be
very liberal and generous in the case
of this disaster where West Bengal
and Orissa are concerned. We shall
be trying to give all possible help
and, ag honourable Members perheps
know, the Central Government meets
75 per pent of the expenditure as
grant, the State Government has to
find 25 per cent money, The scheme
has to be prepared by the State Go-
vernment, 35 ty what wil} be the
norms adopted and what will pe the
scale of relfef in each case. And thet
scheme is then exarnined by the Go-
vernment of India. But we cannot
go to the extent that it becomes such
a precedent that the Government of
India cannot shoulder that burden.



